
Central Administrative Tribunal 
Principal Bench. 

MA 2147/96, 
RA 188/96, 
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OAi27/95 

New Delhi this the th day,  of October,  

lbn'b]e Smt. Lakshml Swaminathan, Member(J). 
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Ganga Charan, 
S/o Shri Nanka, 
R/o 1394, Sector 6, Type 1, 
R.K. Puram, 
New Delhi. . . Applicant. 

By Advocate Shri D.P. Avinashi. 

Versus 

Union of India, through 
The Director, 
Directorate of Estates, 
Ministry. of Urban Development, 
Govt. of India, Nirman Bhawan, 

The Estate Officer, 
Directorate of Estates, 
Nirman Bhawan, 
Govt. of India, 
New Delhi. . . Respondents. 

ORDER (By circulation) 

Ibn'b]e Smt. Lakshrni Swaininathan, Member(J). 

This is a Review Application No. 188/96 seeking review 

of the judgement/order in O.A. 1217/95 dated 12.2.1996. 

M.A. 2147/96 has also been filed by the applicant for con-

donation of delay in filing the Review Application. 

No sufficient grounds have been given in the M.A. 

for condoning the delay of several months. Hence, M.A. 

2147/96 for condonation of delay is rejected. 

Apart from this, even on merits the applicant has not 

made, out any case to review the judgement/order of the 

Tribunal dated 12.2.1996 in O.A. 1217/95. The prayer in 

this Review 'Application is that the Tribunal should review 
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the impugned order dated 12.2.1996 and decOhe  case in 

the light of the facts submitted by the applicant in the RA. 

No error apparent on the face of the record has been pointed 

out in the Review Application. No new grounds have been 

raised in the application which could not have been raised 

at the time when the applicant, was heard in support of the ,  

Original Application. The applicant's grievance is that 

the order is wrong but that cannot be a ground 

for review of the order. By merely reiterating the facts 

which have aready been placed before the Tribunal and 
IF  rearguing the case, the applicant cannot succeed in this' 

Review Application. 

4. For the reasons given above, 1 find no merit in the 

Review Application also and it is accordingly dismised. 

• (Smt. Laksh.mi Swaminathan) 
• Member(J) 

'SRD' 


